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1 2 3 4 5 6
TTAF HT AH: FTATTR
UEEIGICHIC NGRS
1 1003 IEEL qETE 0.0263051 (z%47) 0.0263051
2 1004 IEEL qrETEfT 0.0121408 (F%a7 ) 0.0121408
3 1007 IEEL qrETEfT 0.101174 (3547 ) 0.101174
4 1008 REL qETE 0.0465399 (F%47) 0.0465399
5 1094 IEEL ArETEfT 0.0202347 (3#47 ) 0.0202347
6 1095 BEL rETEfT 0.0364225 (Z%47 ) 0.0364225
7 1096 GREIR] AETE 0.0020234 (z%47) 0.0020234
8 1170 IEEL ArETEfT 0.0040469 (ZF97 ) 0.0040469
9 1170/1327 IEEL AETE 0.0080939 (FF47) 0.0080939
10 756 IBEL AT 0.0141643 (¥4 0.0141643
11 758 IEEL rETEfT 0.0060704 (FF47 ) 0.0060704
12 759 IGEll AraTE T 0.0121408 (FFaT ) 0.0121408
13 760 IGEl AT 0.0202347 (%47 0.0202347
14 761 IEEL AETEfT 0.0708215 (Z%4% ) 0.0708215
15 775 IGEll AraTE T 0.0708215 (%47 ) 0.0708215
16 778 IGEl AT 0.0822542 (%Y ) 0.0822542
17 785 IEEL AETEfT 0.076892 (F%47 ) 0.076892
18 786 IGEll AraTE T 0.0708215 (FF<a7 ) 0.0708215
19 796 st AETH T 0.0465399 (FFa7 ) 0.0465399
20 804 IGEL ArETE 0.0161878 (z%47) 0.0161878
21 805 IGELl AT 0.0283286 (¥4 ) 0.0283286
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22 806 qrETE 0.0283286 (z#47) 0.0283286
23 807 qETE 0.0161878 (z%47) 0.0161878
24 808 qrETE 0.0060704 (2%7) 0.0060704
25 855 qETE 0.0040469 (FF47) 0.0040469
26 856 qETE 0.0182112 (F%4% ) 0.0182112
27 857 qrETE 0.0060704 (2%47) 0.0060704
28 858 AT 0.0121408 (%47 0.0121408
29 859 qrETE 0.0060704 (2%77) 0.0060704
30 860 qrETE 0.0040469 (2F7) 0.0040469
31 861 qETE 0.0020235 (z%47) 0.0020235
32 862 AqraTE 0.0222582 (2%7) 0.0222582
33 863 qrETE 0.0161878 (2%7) 0.0161878
34 864 qETE 0.0080939 (F#47) 0.0080939
35 865 qrETE 0.0101174 (Z%7) 0.0101174
36 866 AqraTE 0.0060704 (2%77) 0.0060704
37 867 AT 0.0121408 (%47 ) 0.0121408
38 920 qraTE 0.0101174 (2%7) 0.0101174
39 921 qraTE 0.0080939 (FF77) 0.0080939
40 922 AETE 0.0091056 (FF=7 ) 0.0091056
41 934 qraTE 0.0121408 (2%7) 0.0121408
42 935 qraTE 0.0263051 (2F7) 0.0263051
43 936 AETE 0.0060704 (2%47) 0.0060704
44 937 qraTE 0.0040469 (FF7) 0.0040469
45 939 ArETEfT 0.0020235 (FF47 ) 0.0020235
46 947 AraTE T 0.0020235 (%47 ) 0.0020235
47 948 ArETEfT 0.0101174 (F%4% ) 0.0101174
48 958 ArETEfT 0.0060704 (FF47 ) 0.0060704
49 959 AraTE T 0.0091056 (%Y ) 0.0091056
50 960 AETEfT 0.0171995 (F%4% ) 0.0171995
51 962 AETH T 0.0080939 (%47 ) 0.0080939
52 963 qETE 0.0013153 (2%47) 0.0013153
53 974 ArETE 0.0080939 (z#47) 0.0080939
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54 975 0.0040469 (%47 ) 0.0040469
55 976 0.0040469 (%47 ) 0.0040469
56 977 0.0252934 (2737 ) 0.0252934
57 978 0.0141643 (FFa7) 0.0141643
58 980 0.0121408 (%47 0.0121408
59 981 0.0060704 (%37 ) 0.0060704
60 982 0.0404695 (%47 ) 0.0404695
61 985 0.0040469 (2737 ) 0.0040469
62 986 0.0121408 (737 ) 0.0121408
63 987 0.0141643 (a7 0.0141643
64 988 0.0040469 (777 ) 0.0040469
65 993 0.0364225 (2737 ) 0.0364225
66 995 0.0607042 (%47 ) 0.0607042
67 996 0.0242817 (%37 ) 0.0242817
68 997 0.0013153 (2737 ) 0.0013153
T T AT AT

69 591 0.0020234 (%47 ) 0.0020234
70 592 0.0060704 (%47 ) 0.0060704
71 593 0.0141643 (¥4 0.0141643
72 594 0.0586807 (%47 ) 0.0586807
73 597 0.038446 (%47 ) 0.038446
ATTe =T ATH: S@

74 1376 0.0040469 (%47 ) 0.0040469
75 1379 0.0040469 (%47 ) 0.0040469
76 1380 0.0080939 (¥ ) 0.0080939
77 1427 0.0505868 (%47 ) 0.0505868
78 1428 0.0404695 (%47 ) 0.0404695
79 1429 0.0080939 (zF7T ) 0.0080939
80 1431 0.129502 (%47 0.129502
81 1433 0.125455 (%47 ) 0.125455
82 1452 0.105221 (gFaX) 0.105221
83 1453 0.0080939 (%47 ) 0.0080939
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84 1454 AT 0.0060704 (%47 ) 0.0060704
85 1455 AraTE 0.0627276 (%47 ) 0.0627276
86 1456 qrETE 0.0323756 (2F47) 0.0323756
87 1457 AraTET 0.0101174 (F%4% ) 0.0101174
88 1458 qETE 0.0080939 (F#47) 0.0080939
89 1459 qrETE 0.0283286 (2F7) 0.0283286
90 1549 qETE 0.076892 (TF47 ) 0.076892
91 1591 qrETE 0.0010117 (2%47) 0.0010117
92 1593 qrETE 0.0080939 (FF77) 0.0080939
93 1594 qETE 0.0141643 (F%47) 0.0141643
94 1595 AqraTE 0.0202347 (2%7) 0.0202347
95 1596 qrETE 0.0202347 (277 0.0202347
96 1597 qETE 0.0323756 (%47 ) 0.0323756
97 1598 qrETE 0.0323756 (2F7) 0.0323756
98 1599 AqraTE 0.0040469 (FF7) 0.0040469
99 1600 AETE 0.0020234 (z%47) 0.0020234
100 1608 qraTE 0.0182112 (Z%77) 0.0182112
101 1609 qraTE 0.0364225 (2%7) 0.0364225
102 1610 AETE 0.0020234 (z%47) 0.0020234
103 1611 qraTE 0.0364225 (2F77) 0.0364225
104 1612 qraTE 0.0424929 (Z%77) 0.0424929
105 1615 AETE 0.0020235 (zF47) 0.0020235
106 1616 qraTE 0.0566572 (2%7) 0.0566572
107 1617 ArETEfT 0.0667746 (ZF47 ) 0.0667746
108 1618 AraTE T 0.0060704 (%) 0.0060704
109 1632 ArETEfT 0.0020235 (F%47 ) 0.0020235
110 1671 ArETEfT 0.0404695 (Z%47 ) 0.0404695
111 1704 EIEIEiD] 0.0020234 (z%47) 0.0020234
112 1712 AETEfT 0.0424929 (F%47 ) 0.0424929
113 1713 EIEIEiD] 0.0607042 (z%7) 0.0607042
114 1713/1887 ArETEfT 0.0303521 (3#47 ) 0.0303521
115 1717 AraTEH T 0.0323756 (%47 ) 0.0323756
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116 1719 IGEil AT 0.0020235 (%47 ) 0.0020235
117 1720 BEL AraTET 0.0829624 (z%47) 0.0829624
118 1721 IBEL ECiip 0.0121408 (FFT¥) 0.0121408
119 1722 IGEil AT 0.0060704 (%47 ) 0.0060704
120 1727 BEL AraTEfT 0.0607042 (z%47) 0.0607042
121 1728 IBEL ECiip 0.0222582 (%) 0.0222582
122 1729 IGEil AT 0.0404695 (%47 ) 0.0404695
123 1730 IGELl JraTH I 0.0323756 (%47 ) 0.0323756
124 1731 BELI qrETE 0.0445164 (2%47) 0.0445164
125 1745 EEL qraTEiT 0.0202347 (Z%47 ) 0.0202347
126 1749 REL AqraTE 0.0485633 (2%7) 0.0485633
127 1751 BELI qrETE 0.0161878 (2%7) 0.0161878
128 1751/1825 IGELl AT 0.0060704 (%47 ) 0.0060704
129 1752 REL qrETE 0.0080939 (FF77) 0.0080939
130 1753 BELI AqraTE 0.0586807 (2F7) 0.0586807
131 1754 BEL AETE 0.0283286 (zF47) 0.0283286
132 1755 BEL qraTE 0.0202347 (277 0.0202347
133 1757 BELI qraTE 0.0161878 (2%7) 0.0161878
134 1758 IEEL AETE 0.0080939 (FF<47) 0.0080939
135 1762 BEL qraTE 0.0080939 (FF77) 0.0080939
136 1763 BELI qraTE 0.137596 (FFIT ) 0.137596
137 1821 LTS EIEIEID] 0.0161878 (z%<47) 0.0161878
138 1822 GREIR] GEL 0.323749 (FIT) 0.323749

Total 3.8131255

[FT. §. RW/PAT/NH-322/Basudeopur-Dilahi/LA/2025/3A2]
A ST, fHaers

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 22nd April, 2026

S.0. 2042(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways Act,
1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH322 in the
stretch of land from Km. 90.094 to Km. 96 in the district of DARBHANGA in the state of BIHAR, hereby declares its
intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, DLAO, Darbhanga in writing and shall
set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be

inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH322 in the stretch of land

from Km. 90.094 to Km. 96 in the district of DARBHANGA in the state of BIHAR

|State: BIHAR ||District: DARBHANGA |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L 1| 2 L3 | 4 | 5 | 6 |
|Taluk: Hanumannagar |
|Village: Bishunpur |
I |[1003 ||Private ||Residential || 0.0263051 (Hectare )| 0.0263051|
2 |[1004 ||Private |IResidential || 0.0121408 (Hectare )| 0.0121408|
3 |[1007 ||Private ||Residential || 0.101174 (Hectare )|| 0.101174|
l4 |[1008 ||Private ||Residential || 0.0465399 (Hectare )| 0.0465399)]
B |[1094 ||Private |IResidential || 0.0202347 (Hectare )| 0.0202347|
l6 |[1095 ||Private |[Residential || 0.0364225 (Hectare )| 0.0364225|
7 |[1096 ||Government  |[RESIDENTIAL || 0.0020234 (Hectare )| 0.0020234]
B 1170 ||Private |IResidential || 0.0040469 (Hectare )| 0.0040469|
lo [1170/1327 ||Private |[Residential || 0.0080939 (Hectare )| 0.0080939)|
10 756 ||Private ||Residential || 0.0141643 (Hectare )| 0.0141643]
11 |[758 ||Private |[Residential || 0.0060704 (Hectare )| 0.0060704]
12 1759 ||Private |[Residential || 0.0121408 (Hectare )| 0.0121408|
13 760 ||Private ||Residential || 0.0202347 (Hectare )| 0.0202347|
14 761 ||Private |IResidential || 0.0708215 (Hectare )| 0.0708215]
15 1775 ||Private ||Residential || 0.0708215 (Hectare )| 0.0708215]
16 778 ||Private ||Residential || 0.0822542 (Hectare )| 0.0822542]
117 ||785 ||Private |[Residential || 0.076892 (Hectare )|| 0.076892
18 ||786 ||Private ||Residential || 0.0708215 (Hectare )| 0.0708215]
19 796 ||Private ||Residential || 0.0465399 (Hectare )| 0.0465399)]
20 ||804 ||Private |[Residential || 0.0161878 (Hectare )|| 0.0161878|
21 ||805 ||Private ||Residential || 0.0283286 (Hectare )| 0.0283286]
22 |[806 ||Private ||Residential || 0.0283286 (Hectare )| 0.0283286]
23 ||807 ||Private |[Residential || 0.0161878 (Hectare )|| 0.0161878|
124 |[808 ||Private |[Residential || 0.0060704 (Hectare )| 0.0060704|
25 |I855 ||Private ||Residential || 0.0040469 (Hectare )| 0.0040469]
126 |[856 ||Private |[Residential || 0.0182112 (Hectare )| 0.0182112)|
127 |[857 ||Private |[Residential || 0.0060704 (Hectare )| 0.0060704|
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28 ||858 ||Private ||Residential || 0.0121408 (Hectare )| 0.0121408|
29 859 ||Private |IResidential || 0.0060704 (Hectare )| 0.0060704]
130 860 ||Private ||Residential || 0.0040469 (Hectare )| 0.0040469)|
31 861 ||Private |[Residential || 0.0020235 (Hectare )|| 0.0020235|
32 ||862 ||Private |IResidential || 0.0222582 (Hectare )| 0.0222582]
33 863 ||Private ||Residential || 0.0161878 (Hectare )| 0.0161878|
34 ||864 ||Private |[Residential || 0.0080939 (Hectare )| 0.0080939)]
35 ||865 ||Private |IResidential || 0.0101174 (Hectare )| 0.0101174]
136 866 ||Private ||Residential || 0.0060704 (Hectare )| 0.0060704|
37 867 ||Private |[Residential || 0.0121408 (Hectare )| 0.0121408|
38 920 ||Private |IResidential || 0.0101174 (Hectare )| 0.0101174]
139 |l921 ||Private |[Residential || 0.0080939 (Hectare )| 0.0080939)|
l40 ||922 ||Private |IResidential || 0.0091056 (Hectare )| 0.0091056]
l41 ||934 ||Private |IResidential || 0.0121408 (Hectare )| 0.0121408|
l42 ||935 ||Private |[Residential || 0.0263051 (Hectare )| 0.0263051|
43 ||936 ||Private |IResidential || 0.0060704 (Hectare )| 0.0060704]
l44 ||937 ||Private |IResidential || 0.0040469 (Hectare )| 0.0040469|
l45 1939 ||Private |[Residential || 0.0020235 (Hectare )| 0.0020235|
l46 947 ||Private |IResidential || 0.0020235 (Hectare )| 0.0020235]
l47 ||948 ||Private |IResidential || 0.0101174 (Hectare )| 0.0101174]
l48 ||958 ||Private |[Residential || 0.0060704 (Hectare )| 0.0060704|
l49 ||959 ||Private |IResidential || 0.0091056 (Hectare )| 0.0091056]
150 1960 ||Private |[Residential || 0.0171995 (Hectare )| 0.0171995|
51 ||962 ||Private ||Residential || 0.0080939 (Hectare )| 0.0080939)]
|52 963 ||Private |IResidential || 0.0013153 (Hectare )| 0.0013153]
53 |l974 ||Private |[Residential || 0.0080939 (Hectare )| 0.0080939)|
|54 975 ||Private ||Residential || 0.0040469 (Hectare )| 0.0040469]
55 |lo76 ||Private |IResidential || 0.0040469 (Hectare )| 0.0040469|
56 llo77 ||Private |[Residential || 0.0252934 (Hectare )| 0.0252934|
|57 |lo78 ||Private ||Residential || 0.0141643 (Hectare )| 0.0141643]
|58 |90 ||Private |IResidential || 0.0121408 (Hectare )| 0.0121408|
|59 ||981 ||Private ||Residential || 0.0060704 (Hectare )| 0.0060704]
l60 ||os2 ||Private ||Residential || 0.0404695 (Hectare )| 0.0404695|
l61 ||985 ||Private |[Residential || 0.0040469 (Hectare )|| 0.0040469)|
l62 ||9g6 ||Private ||Residential || 0.0121408 (Hectare )| 0.0121408|
l63 |07 ||Private ||Residential | 0.0141643 (Hectare )| 0.0141643]
l64 ||o8s ||Private |[Residential || 0.0040469 (Hectare )|| 0.0040469)|
l65 1993 ||Private ||Residential || 0.0364225 (Hectare )| 0.0364225|
l66 ||995 ||Private ||Residential | 0.0607042 (Hectare )| 0.0607042]
l67 ||996 ||Private |[Residential || 0.0242817 (Hectare )|| 0.0242817|
l68 997 ||Private ||Residential || 0.0013153 (Hectare )| 0.0013153)|
|Village: Poaria |
l69 ||591 ||Private |IRESIDENTIAL || 0.0020234 (Hectare )| 0.0020234]
70 ||592 ||Private |[Residential || 0.0060704 (Hectare )| 0.0060704]
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71 ||593 ||Private |[Residential || 0.0141643 (Hectare )|| 0.0141643)|
72 ||594 ||Private |IResidential || 0.0586807 (Hectare )| 0.0586807|
173 597 ||Government  |[Residential || 0.038446 (Hectare )| 0.038446)|
|Village: Ukhara |
74 1376 ||Private |IResidential || 0.0040469 (Hectare )| 0.0040469)|
175 11379 ||Private |[Residential || 0.0040469 (Hectare )| 0.0040469|
76 1380 ||Private |[Residential || 0.0080939 (Hectare )| 0.0080939)]
177 |[1427 ||Private |IResidential || 0.0505868 (Hectare )| 0.0505868|
78 |[1428 ||Private |[Residential || 0.0404695 (Hectare )| 0.0404695]
179 |[1429 ||Private |[Residential || 0.0080939 (Hectare )| 0.0080939)]
80 1431 ||Private |IResidential || 0.129502 (Hectare )| 0.129502]
81 1433 ||Private |[Residential || 0.125455 (Hectare )| 0.125455|
82 |[1452 ||Private |IResidential || 0.105221 (Hectare )| 0.105221]
183 1453 ||Private |IResidential || 0.0080939 (Hectare )| 0.0080939)|
84 |[1454 ||Private |[Residential || 0.0060704 (Hectare )| 0.0060704|
85 1455 ||Private |IResidential || 0.0627276 (Hectare )| 0.0627276|
86 1456 ||Private |IResidential || 0.0323756 (Hectare )| 0.0323756|
87 |[1457 ||Private |[Residential || 0.0101174 (Hectare )| 0.0101174|
B |[1458 ||Private |IResidential || 0.0080939 (Hectare )| 0.0080939)]
89 1459 ||Private |IResidential || 0.0283286 (Hectare )| 0.0283286|
90 |[1549 ||Private |[Residential || 0.076892 (Hectare )| 0.076892)
o1 1591 ||Private |IResidential || 0.0010117 (Hectare )| 0.0010117|
92 1593 ||Private |[Residential || 0.0080939 (Hectare )| 0.0080939)|
93 |[1594 ||Private ||Residential || 0.0141643 (Hectare )| 0.0141643]
|94 1595 ||Private |[Residential || 0.0202347 (Hectare )| 0.0202347]
|95 |[1596 ||Private |[Residential || 0.0202347 (Hectare )| 0.0202347|
o6 |[1597 ||Private ||Residential || 0.0323756 (Hectare )| 0.0323756]
lo7 |[1598 ||Private |[Residential || 0.0323756 (Hectare )| 0.0323756]
log 1599 ||Private |[Residential || 0.0040469 (Hectare )| 0.0040469)|
99 |[1600 ||Private IRESIDENTIAL || 0.0020234 (Hectare )| 0.0020234]
100 |[1608 ||Private |IResidential || 0.0182112 (Hectare )| 0.0182112)]
101 1609 ||Private ||Residential || 0.0364225 (Hectare )| 0.0364225|
[102 1610 ||Private IRESIDENTIAL || 0.0020234 (Hectare )| 0.0020234]
[103 1611 ||Private |[Residential || 0.0364225 (Hectare )|| 0.0364225|
104 1612 ||Private ||Residential || 0.0424929 (Hectare )| 0.0424929|
105 1615 ||Private ||Residential || 0.0020235 (Hectare )| 0.0020235]
106 1616 ||Private |[Residential || 0.0566572 (Hectare )|| 0.0566572)
107 1617 ||Private ||Residential || 0.0667746 (Hectare )| 0.0667746]
[108 1618 ||Private ||Residential || 0.0060704 (Hectare )| 0.0060704]
[109 1632 ||Private |[Residential || 0.0020235 (Hectare )|| 0.0020235|
110 1671 ||Government  |[Residential || 0.0404695 (Hectare )| 0.0404695|
111 |[1704 ||Private IRESIDENTIAL || 0.0020234 (Hectare )| 0.0020234]
112 1712 ||Private ||Residential || 0.0424929 (Hectare )| 0.0424929)
113 1713 ||Private |[Residential || 0.0607042 (Hectare )| 0.0607042]
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[114 |[1713/1887 ||Private |[Residential || 0.0303521 (Hectare )| 0.0303521]
115 1717 ||Private |IResidential || 0.0323756 (Hectare )| 0.0323756|
116 1719 ||Private |[Residential || 0.0020235 (Hectare )| 0.0020235]
[117 |[1720 ||Private |[Residential || 0.0829624 (Hectare )| 0.0829624]
[118 1721 ||Private |IResidential || 0.0121408 (Hectare )| 0.0121408|
119 |[1722 ||Private ||Residential || 0.0060704 (Hectare )| 0.0060704|
[120 |[1727 ||Private |[Residential || 0.0607042 (Hectare )| 0.0607042]
[121 1728 ||Private |IResidential || 0.0222582 (Hectare )| 0.0222582]
122 1729 ||Private |[Residential || 0.0404695 (Hectare )| 0.0404695]
[123 1730 ||Private |[Residential || 0.0323756 (Hectare )|| 0.0323756|
[124 1731 ||Private |IResidential || 0.0445164 (Hectare )| 0.0445164]
125 |[1745 ||Private |[Residential || 0.0202347 (Hectare )| 0.0202347|
126 |[1749 ||Private |IResidential || 0.0485633 (Hectare )| 0.0485633)]
127 1751 ||Private |IResidential || 0.0161878 (Hectare )| 0.0161878|
128 |[1751/1825 ||Private |[Residential || 0.0060704 (Hectare )| 0.0060704|
129 1752 ||Private |IResidential || 0.0080939 (Hectare )| 0.0080939)]
130 1753 ||Private |IResidential || 0.0586807 (Hectare )| 0.0586807|
131 |[1754 ||Private |[Residential || 0.0283286 (Hectare )| 0.0283286|
132 1755 ||Private |IResidential || 0.0202347 (Hectare )| 0.0202347|
133 1757 ||Private |IResidential || 0.0161878 (Hectare )| 0.0161878|
134 1758 ||Private |[Residential || 0.0080939 (Hectare )| 0.0080939)|
135 1762 ||Private |IResidential || 0.0080939 (Hectare )| 0.0080939)|
136 1763 ||Private |[Residential || 0.137596 (Hectare )| 0.137596|
[137 |[1821 ||Government  |[Residential || 0.0161878 (Hectare )| 0.0161878|
138 |[1822 ||Government  |[RIVER || 0323749 (Hectare )| 0.323749)
| Total|| 3.8131255|
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SHAIKH AMINKHAN, Director
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